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(a) The Presidenl of Ihe All India Council 
of Sports in hi. speech deliverel\ "n the 
Slh of December, 1968 al tbe lime of tbe 
inauguration of the reconttilutcd All India 
Council of Sports had called upon the 
Council to formulaIc a National Policy for 
the promotion of gam.. and physical 
activities, both within the country and in the 
international arena. The malter is at 
present engaging the attention of the Coun-
cil ; and the Government will give due 
consideration to its recommendations, when 
received. 

(b) A N.ti,mal Policy on ga'TIe, anJ 
Sports for <nH "vulltry should obviously 
include indigenou, game •. 

Emlnenl Indian Scientist. Working In 
F oreilln Countrl" 

467S. SHRI ONKAR LAL BERWA 
SHRI DEVEN SEN: 
SHRI P. N.SOLANKI: 
SHRI KIKAR SINGH: 
SHRt D. R PARMAR: 

Will the Minister of EDUCATION 
AND YOUTH SERVICES be rle",cd t" 
stat. : 

(a) the names and designation< of 
eminent Indian s~ nt st t who are nllW 

working in foreign countries and the name ... 
of foreign countries where each scientist is 
working ; and 

(b) the stcps, if n~  taken by Gover-
nment to bring hack the emi&rant ""ienti<t, 
to India 1 

THE MINISfloR OF EDUCATION 
AND YOUTH SERVICES (DR. V. K R. 
V, RAO): (a) The Council of SOlentllic 
and Indu.trial Researcb which maintains 
the National Register of Scientifi" and 
Technical personnel and operates the 
Scienti.ts' Pool has been recentl) trying 
to collect information rellardina eminent 
Indian scientists holding senior positions 
In fore;an countries. The survey i. still in 
tbe initial stage. 

(b) A numbor of atepa have been lakeo 
to radUlate retUrD of Indian ICleotiatl to 

India. A Statement regardiD, these is 
atlached. 

Slalemenl 

The following steps ha ve been talen to 
faci litate return of scientific and tecbnical 
per,onnel to India: 

( i) Creation of a Scientists' Pool to 
provide for temporary place-
ment of well-qualified Indian 
scientists aod technologi.ts ret-
urning from abroad. 

( ii) Crention of supernumerary posts 
in approved ~ nt  institutions 
to which temporary appointments 
can be made qUickly from among 
the ""ientists working and study. 
ing abroad. 

( iii) The lJuion Puhlic Service Com-
Illis'\ion iJnd fnost or th.: State 
Public Servil..'e Cl,mmissiom, have 
agreed to treat InJian scientists 
and t n st~ ~  pa rti .. 
cula .. arpear in National Regi,ler 
as . Personal Contact' candidates 
for all posts advertised by them. 
The Union Public ServIce Com-
mission have tll§CI made arrang-
ements for intcrviewina Indian 
scienli.ts and lechnologists abroad 
for posts in India, 

liv) Maintenance of a Special S_ction 
of the National Register of Scien-
tific and Technical Personnel ror 
enrolment of Indian scienti.ts and 
lochnolo&\sts abroad and for the 
circulation of their names to all 
Ministries, Departments of Ihe 
Governmenl of India, State 
Governments, Union and State 
Public Service Commissions, 
Universities, Public Sector Indus-
slries and larp private s,ctor 
establishments The names of 
such personnel lTe pub'ished in 
the montbly Technical Manpower 
Bullelin (c. S. J. R,) wbich is 
distributed free to about 300 
organilations all mer ladl .. 
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( v) Provision for payment' of tra~  

grant to scieotlsts, who, on their 
selection for appointment in rese-
arch institutions in India, under-
take to serve those institutions 
for a minimum period of three 
years. 

starr Representatives 8t J. C. M. Meeting 

4679. SHRI DEVEN SEN: 
SHRI P. N. SOLANKI : 
SHRI D. R. PARMAR: 
SHRI KIKAR SINGH: 
SHRI ONKAR LAL BERWA : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) the names of :the' representatives 
from the staff side who were invited to 
attend the last session of the Joint Consult-
ative Machinery held in December. 1968 ; 
and 

(b) whether it is a fact that all the staff 
representatives were not invited to attend 
the said session of the Joint Consuhative 
Machinery and, if so. the reasons there-
for? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): (al A meeting of 
the National Council or the Joint Consulta-
tive Machinery was held on 27th and 28th 
December, 1968. A I;,t of the representa-
tives from the Staff side who were Invited 
to attend this meeting is laid on the Table 
of the Sabha. [Placed in Library Sec No. 
L. T. 542/691 

(b) No, Sir. 

All the representatives of Unions/Asso-
ciations, which were recognised at the time 
of calling of the melling, were invited. 
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